A(ST 1980
No 8 oF 1980

[12th Feb'luary, 1980] ’

, “ An Act further to amend the Representauon of . the Reople Act; 1950

C o Tandithie Representauon of the People Act, 1951,.10 ‘provide for.

: tSh'i read]ustment of assembly consntuenae.s 1n the . State of.
k1m ' _ A

 --B¥ itrenacted By~ Parhament Far th"e Thi‘rty-ﬂrfst ’Y*eaf ot“ the Republlc :
ocEtheha as’ follows e

(‘\ff‘f\

v e

- shert

‘- e (lv) ThrseAct" m’ay e ‘caHed‘1 the Representatloﬁ" of’ tHe People - "

title' (Amendrhent) Act,/198® : v _
::gl_ \ (2) It shall be deemed”to have ‘come into. force on the 1st'da"y of,v
. “mence- - Ser)tember 1979. : . . k
" ment T e (‘ "v_ B L T S L Lo y
e 'Amen_d,-. : Zp In\‘se@tlon 7 of the Representatron of the Pedple’ Act 1950—'-"' SR
v . ment of S e
© csection 7 v (a) in sub sectlon (1 ) for the words “The total - number of

. 'gi- ?;;‘;4&‘ gests”, the WOI‘dS, brackets ﬁgure “and’ Ietter “Subject to the " pro—' '

o substit‘uted

1nserted namely —

‘(IA,) Notwrthsta.ndmg anything contamed i~ -sub- sectlonf"“ -
(1) the total number of seats in the Leglslatlve Assembly of‘_
* the.State of Sikkim; to-be constitutéd at any time after the com-
e m’ meneement -of+tHe Represeéntation “of the People (Amendment)
_Act 1980, to'be filled by persons chosen by direct election fromi‘"
assembly constituencies shall be thlrty-two, of Wthh——’ i

RS » (a)- twelve seats shall be reserved for Slkklmese of-
‘Bhutia-Lepcha origin; - 1

Castes of that State; and . o : r

(c) one seat shall be reserved for the Sanghas referred
to in section 25A : i

oo Explanatwn —In . th1s sub-section - “Bhutia” . mcludes o
Chumblpa Dopthapa Dukpa, Kagatey, Sherpa "Tibetan,. Tromopa

.and Yolmo, e o

- 220 '

VISIOHS oft sub sectlon (1) the total nu ber ~»of seats” sha11 be

“(b) after sub sectlon (1) the followmg sub sectlon shall be

-(by two seats shall be reserved for the Scheduled‘
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(c) in sub-sectlon (2) “for the Words brackets and ﬁgure “in -

\'su’b-sectlon (1)”, the “words, brackets, figures 'and letter ‘\‘in,_ '

»  sub- sectlon (1) or sub-section (1A) » shall be substltuted
B '(d) in sub sectlon 3— D

(AN

assembly constituency in all the States and Union terr1tor1es

(1,) for the Words brackets, ﬁgures and. letter “S'ub;]eet tov_
"the provisions of sub- sectlon @) of section 7A “the extent o;f -each

. except the assembly constituencies?; ‘the words “The- extént of

_-each assembly. constituengy. in-all the States and Union territories

except the assembly censtituencies in. the State of ‘Bikkim and”
shall be substltuted

76 of 1972: : (n) after the Words and ﬁgures “the Del1m1tat10n Act 19727,
o .,,_the folloying ;shall.be_ inserted, namely —_—

oL seeektent of “éach -assembly - cdnstituency i the State
. of S1kklm shall be as provided for in the’ “Prelimitation of
. »Barliamentary.:and Assembly -Constituencies’ Order, 1976, as

amended by section 4 of the Representa.tlon f the People
(Amendment) Act 1980”

oA e C Al

3 In the: Rerpresematmn of the Peeple A,ct\ 1951 seetlen 5A shall be

re-numbered as -sub-section (1) thereof, and after:subiséction (I) as so
re—numbered the followmg sub-sectlon sha]l be 1nserted namely —_—

(2} Notwithstanding - anythmg contalned in. section 3, a person; 1951,

‘jshall not be qualified to be chosen to fill a seat in. the . -Leégislative
Assemhly of the, State.of Silkkim, to be. constituted. at any .time after

Amend-
‘ment of -

gection
5A of

DRI N SRR AEOR AL

Act 43 of .

\the commencerient of the. Representatlon ‘of the People (Amend- N

"

1980, unless—

-,

| mbrityoact

-%gg,ha origin, he is a person either of Bhutia or Lepcha origin
and is an elector for any assembly constituency in the State other
J&harrthe* constltuency ‘teserved- for “the S*anghas, .

‘(b) in the case’ of a. seat reserved for the Scheduled Castes,

hé is a member of any of those ‘castes in the State of S1kk1rn and -

rdganielector f,eﬂ-: any assenibly- eenstitueney in the State;

'of the Sangha constltuency, and

OIS

() in the case of any other- seat he is an electcr for any :

assembly constltuency in the State.

Eacplanatwﬂ —In thlS _sub-section “Bhutia” 1nc1udes Chumblpa
Dopthapa,. Dukpa, Kagatey, Sh Ta, T1betan Tromopa and Yolmo.'.

4. The De11m1tat1on .of Parhamentary and _Assembly Const1tuenc1es
Order 1976, shall stand amended as fhreeted it ‘the Schedule

‘(@) in the case of a seat reserved for: S1kk1mese of Bhutla-' ’

b 1@; in thecease of a-seat: resewed ior Sanghas, he is an elector :

A:me_nd,-
ment of
Delimita-
tion of
Parlia-

- mentary -

and As-’
sembly

. Coristitu-
" ‘encies
- Order,.
1976,
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| ~THE SCHEDULE "‘- T R
(See sectlon 4) S R

AMENDMENTS TO THE DELIMITATION OF PARLIAMENTARY AND ASSENIBLY"

CONSTITUENCIES ORDER 1976

+ In the De11m1tatlon of Parhamentary and Assembly Const1tuenc1es
O1der 1976— , j o
@) in paragraph 5— - . o :
' (@) for the words “and where such name”, the words “Where_
~such name” shall be substituted;

(b) after the words “Scheduled Tr1bes” the Words brack-

-ets and letters ¢; and Where such name: 1s d1st1ngu1shed by. the ARt ‘

brackets and letters “(BL)”, the seat in that constituency is
. reserved for the Slkk1mese of Bh'ut1a-Lepcha origin’ shall be :
o inserted; - _ S ‘

i ) the followmg Ezc'planatton shall be 1nserted at the end

namely:— : o »

T ‘Explandtion.—,ln thisr paragraph, “Bhutia” includes

.~ : . .. Chumbipa, Dopthapa, = Dukpa, Kagatey, Sherpa, : Tibetan,

-+, . Tromopa: and Yolmo.’;.' ; R I R T
(i) in Schedule I — | |

(a) “for” entry 18, the followmg entry shall be subst1tuted .

o namely-—-' ' ' o
“8, Sikkim L. .. .o 2 1
o R ~ . (Reserved for '
- Sikkimese’ of
: Bhu’uaT-Lepcha :
: ' : or1gm)” ' ' ‘
~(b). in the Note at the end for the Words an d ﬁgure e

“#Includes 1 seat reserved for Sangha constltuency” the follow- -
“ing: shall be s'ubstltuted namely —_—

» “"Includes 1 seat reserved fur Sangha constltuency b

4Includes Chumblpa Dopthapa Dukpa, Kagatey, Sherpa,
T1betan Tromopa and Yolmo.” i

(iii) after Schedule XIX, the followmg Schedulé ‘shall be in-
serted, namely — , —— o ‘

. -“SCHEDULE XIX-A
SIRKIM

ASSEMBLY CONSTITUENCIES

-

'Seri'al no., name and'extent of constituency

v 1 Yoksam -—-Yoksam Lawmg, Dubdl Gerethang, Ketchophen ChO]O, '
: _ Thingling I and Thingling II blocks in Ketchopheri elakha;
Churnbung, Nako, Singeng, Singdarang, Darap, Nambo, Topong. and

" Singrapong blocks in Pemoyongtsa-elakha; and Tingbrom, Smgh- T

C :tam Mellr and Melh—Achmg blocks in Melh elakha of West d1str1ct
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Serlal no., name \and extent of constltuency

C 2. Tasludmg (BL) —-Dhupldara Narkholag Mangnam, Labdang, Kongri,
‘ Gangep, ‘Chungrang, Arlthang, Liasso, Tashldlng, Yangtey, Onglep
-and Bhaluthang blocks in Tash1d1ng ‘elakha of West. dlstrlct

3 Geyzmg—-Omchung, Geyzmg, Kyongsa Lungjik and Pemoyongtse .
blocks ih Pemoyongtse elakha; = Tikjek, Sardong and Lingchom.
blocks in Sangacholing elakha; and Yangthang . block in Yangthang
- elakha of West district; and Leksh1p block in Wak 'Sosmg elakha of
‘South district.

. Dentain. a—-L1ch1ng, Begha, k Srlnagl, Gyaten Karmatar, Sopakha
- Maneybong, Mangmoo, Dentam, Sapung, Bongten Radhukundu and
- Sankhu blocks in Yangthang elakha of West district. '

- .

Barmlok —Hee, Martam, Barmiok, ‘Barthang, Hee Patal and Pacharek'
_ blocks in Yangthang elakha; and Miyong, Megyong, Chmthang and’
Barfok blocks in Rlnchenpong elakha of West district.

Rmchenpong (BL).—Sangdorji, Hathldunga Jeel, Boom, Reshi (A),

-

;R

Sribadam (B) blocks in Rlnchenpong elakha; and Takuthang,
Chuchen,, Dethang and Parengaon blocks in Chakung elakha of
Wesi district; and Sangnath block in Wak-Sosing elakha of South'
- district. e

' 7 Cha.ku,ng.——Tinjerbong, 'Suldong, Kamling, Singyeng, Mab'ong', ’

‘Suntoley, Khani Sirbong, Arubotey, Samsing, Gelling, Chakung,
Mendogaon, Samdong and Chumbung blocks in Lhakung elakha of
- West district.

Soreong —Sorﬂong, Soreong Bazar Slnghng, Tlmberbong, Burlkhop, :

90‘4_.

Reshi (B), Rinchenpong, Tadong, Samdong, Sribadam (A) and =

Kartok, Malbasey and Tarpu blocks. in Chakung elakha. of West -~

dlstrn,t

o

- Upper Thambuhg, Sallyng Dang, Lungchok, Siktam, Tikpur, Okh-
rey, Ribdi and Bhareng blocks in Dafamdin elakha of West district.
10 Jorethang-Nayabazar —Joom block in Chakung. elakha of Wes’r dis-
trict; Salghari, Dorop, Dhargaon. Chisopani, Tinek, Poklok-. .
Denchung Asangthang, Sambung, Kopche and Mik-Khola blocks
in Namchi elakha; and "Shyampani, Sorok, Manpur, Kitam and
~Gom blocKs in l&ltam elakha of South district. :

11 Ralang (BLY) ——Sada Famtam, B'rang and Polot -blocks in'B»ran'g

~elakha; Namlung, Lingding; Ralang Jorang-Biring, Barfong.and

s Dethang blocks in Ralang elakha; and Bakhim, Kewzing, Dalep and -
Lingzo blocks in Wak-Sosing elakha .of South district.

12, Wak.—Hingdam, Lamaten, Tingmo, .'T‘ink"itam,‘ Omchu, Chumlok,
“Wak, Rayong and Mangbrue blocks in Wak-Sosing elakha; Ben,
Namphrik, Rabang and Sangmo blocks in’ Ben-Namphrik elakha,
and Deo block in Temi-Tarku elakha of South district. .

- 13. Damthang —D‘arnthang, J aubarl Chemchey, Pabong, Boorntar Sal-

Tanlr Karnrang and Singithang blocks in Namcht elakha and” -
. Singtam, Bul, Palum and Rong blocks in Tutuk- -Sumbuk elakha of -

South dlstrlct - e L

. Daramdin;——Rurnbuk, : Buri.khop, Lotver'.Dia-ramdin, Lower Thambung,;
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Serial 'no.,'name and extent of ;cOn'stitue'ncy

1

BT

.

B

P 2

19,

20,

22..

Melll —Melli Bazar Melh Dara Kerabam Suntoley, Sukhban 'furuk
' Rambung, Pancbgharey, Lungchok Kamarey," Sumbuk Kartikey, -

Suntoley (Sumbuk), Paiyong, Rabitar and Sadam blocks in 'I‘uruk-.
Sumbuk elakha of South d1str1ct ' :

Rateypam-West Pendam (SC).—Rabikhola, Tang31 Bldmat Rateypam

- ‘and Passi blocks in Rateypani- elakha; Kating-Bokran, Pamphok,

Nalam Kolbung, Nagi, Palitam, Maneydara, Kabrey, Kanamtek,
Tu'ru.ng, Donok and Mamring blocks in Namthang elakha of South -

- district; ‘and West Pendam block in ]\Tamthang elakha of East dis-
tmct ' . .

Teml-Tarku —Tanak, Tarku, Tem1 and A1faltar blocks in Tern1-Tarku

“elakha; Pabong, Daring, Todey, Reshep, Tokel, Namphmg, Barmlok
Thangsmg, Chalamthang, Nizarmeng; Rameng and Burul blocks in
Barmiok elakha; and Parbing, Fong, Chhuba and Karek blocks in
Namthang elakha ‘of South distriet. :

Central Pendam-East Pendam ——Slngtam Bazar, Summ L1ng]ey and
Mangthang blocks in Sumin elakha; and Central Pendam, East Pen-
dam, Rangpo ‘Bazar, Kamerey-Bhasmey, Pachak ‘and oa_]ong blocks K
in Pendam ‘elakna of East district.

. Rhenock-—Rhenock Tarpin, Rhenock Bazar, Mulukey, Sudanglakha~

- and Kyongsa blocks in Rhenock elakha; B1r1ng, Tarethang and- Ta]a' -
blocks- in Amba-Tarethang elakha and L1nkey block in Pathmg :
elakha of East d1str1ct

Regu.—Aritar, Dalapchand and Khamdong blocks in Rhenock elakha

" gnd Chuzachen Change Lakha, North .Regu, South Regu, Rongh‘ L -
. Bazar, Singanebas, Premlakha and Subhaney Dara blocks in " -

Chuzachen—Regu elakha of East d1str1ct

Pathmg (BL).—Changay = Senti - and Pachey 'Samsmg ‘blocks -in -
Changay-Senti elakha; Amba - and Thekabung blocks in - Amba- | :
‘Tarethang élakha; Parkha, Riba, Machong, Latuk and Chuchenphery

" blocks in Chota and Bara Pathing eélakha; and Rolep Lamaten, k

Lingtam, Phadamchen and Gnathang blocks in Chuzachen Regu
“elakha of East district.

. Loosmg PaChekhanl —Chota Slngtam and Aho-Yangtam blocks in

" Aho-Pahm-Yangtam elakha; and ‘Namchebung, Kartok, D1kl1ng,'j

- Chalamthang, Loosing, Pachekhani, Dikling Pachekhani, Bengthang - '

and Pakyong Bazar blocks in Pakyong elakha of Rast district.

Khamdong (SC) —Manzing, Tokdey, Nehbrom Kolthang, Pepthang,.
and Lingmo bldcks in Lingmo-Nehbrom elakha Rangang, Yangang,
. Gagyong, Satam, Namphok and Sripatam blocks in Yangang elakha
of ‘South -district; . and Singbel, Dungdung, Khamdong, Beng,
ThangsmgBodang and Thasa blocks in Khamdong elakha of East
- -.d1str10t : , '

--D]ongu (BL) —Upper DJongu and Lower D*]ongu blocks in DJongu,-
" “elakha of North district; and Sokpey, Lingi, Upper Paiyong, Lower .

" Paiyong and Kahu blocks in Lingi-l_’aiyorig-elakka'_of"Sou'th‘ district. -
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| 1979 is hereby repealed

Serlal no., name and extent of const1tuency

24 Lachen Mangshlla (BL) —Lachen block in Lachen elakha Lachung _

‘block. in Lachung elakha; Chungthang block in Chungthang elakha; =

: Naganamgor Singchit, Tung, Miyong, Sentam, Pakshep, Kajor,

Singchik Ringem, Jimchung, Nampatam. and Mangan Bazar blocks

in Malling elakha; and Sayem, Tanyek, Ramthang, Upper Mangshlla,

- “Lower Mangshila, Namok and Thingchen blocks in Phodong elakha -

of North d1str1ct

25 Kabl ngda (BL) ——Rongong, Tumlung _; and Pho‘dong blocks in

Phodong elakha; Phensang, Labi, Phamtam, Chawang;, Men Rongong,

- Kabi-Tingda and Phaney blocks in Phensang—Kab1—T1ngda elakha of.
North district; and 'Sotak, Nabey and Penlong blocks in Penlong'

elakha; and Lingdok and Nampung blocks in Rakdong—Tlntek elakha

of East district.

26. Rakdong-'l‘mtek (BL) —Rakdong and Tintek blocks in. Rakdong

Tintek elakha; Samdong-Kambol and Raley-Khase blocks in Sam-.

dong elakha; Tumm Simik and Chandey blocks in. Tumin-Chandey -

~ elakha; and Patuk, Simik, Aritir and L1ng]ey blocks in Khamdong
elakha of East dlstrlct S o .

27, Martam (BL) —Sirwani, Sakyong, Chisopani, ) Rebdang, Chalamthané,' L
Byang, Nagethang, Martam, Phegyong; Nazitam and . Trikutam -

;blocks in Song-Martam- elakha and Chhuba, Nemli, Marchak,
‘Samlik, Namin and Tumlabung blocks in Rumtek- Marchak elakha
of East d1strlct ,

28, Rumtek (BL) —Mendu Tempyek SaJong, Chen]ey, Rawte Rumtek,

. Reybrok ‘and L1ngdum blocks in Ranka-Lingdum elakha; - and

Tadong, Samdur, Deorali, Deorali Bazar and Tadong ‘Bazar blocks ‘

in Tadong elakha of East dlstmct

29, Assam—ng]ey (BL) -—Pahm, Bhusuk, Namok Naltam Nandok,_“

Lingjey and Assam blocks in Aho-nggey—Pahm—Smgtam elakha;
. and Tathangchen; Rongnek and 'Syam blocks i in Tathangchen elakha
* of East d1str1ct ' , .

30. Ranka (BL) —Pa:rbmg, Ranka Barbmg, 'Songtong, Bortuk Luwing,.

-+ Suchakgang and Chandmam blocks in Ranka elakha of East dis-
-trict. . :

31, Gangtok.—Gangtok block [including (a) Gangbok Town, (b) Gang- .

- tok Bazar arid (©) —_Development. Area] of East district.

Note: ——Any reference in this Table to a d1str1ct elakha block or other
territorial division shall be taken to mean the area comprised within

that district, elakha, block or other ter'mtorlal d1v1810n on the 26th dayv'

of April, 1975.”

3. (1) The Representahon of the People (Amendment) Ordmance,

Repea),
“and

3
B

4

wving,
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43-of 1950
43 of 1951

. Represenanon of the Feople (dmendinens)  [acr 8-or.1980] -
(2) Notwithstanding such repeal, anything-done or any action taken -
under the Representation of the People Act, 1950; the Reépresentation -of
the People Act, 1951 or the Delimitation of Parliamentary and Assembly -
Constituencies Order, 1976, as amended by the said Ordinance,. shall be
‘deemed to. have been done or takén under .the Representation of the
People. Act, 1950, the Representation of the People Act, 1951 or the’
Delimitation of Parliamentary and Assembly Constituencies Order, 1976,
as amended by this Act, R o S '
.
|



